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(MW) 

Uttar Pradesh 1202 

~a than 216 
Punjab 558 
Haryana 260 
Jammu & Kashmir 53 
Delhi. 209 
H imachal a ~ h 27 
Chandigarh 22 

Total (Northern Region) 2547 
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DeIDlUUl for Power for Iudustrial 
aad Agricultural Project. in Nor-

thern RegiOll 

5627. SHRI R. K. BIRLA : Will the 
Minister of IRRIGATION A.l"ID POWER 
be pleased to s tatc : 

(al the damand for power annually 
in th~ States of Rajasthan, Punjab. Har-
yana U. p" Delhi, Himac:hal Pradesh; 
and 

(b) the steps which are being takrll to 
ensure adquate supply of o ~  in the 
northern region during the Fourth 
plan period? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATlO,," ~  

POWER (SHRI SIDDHESHWAR PRA· 
SAD) : (al According to the latest 
a nt~ the delnands for power in 
the various Slates and Union Territories 
in the Sorthcrn Rf'gion during the 
Fourth Plan period art" anticipated to 
be as follows :-

197<>-71 1971-72 1972-73 '973-74 
~--------

(MW) (MW) (MW) (MWi 

---------

1400 1587 17135 2056 

282 335 398 536 

643 733 83-t- 1002 

311 372 440 527 
61 66 75 8g 

230 253 278 306 

31 35 42 5' 
26 30 34 38 

-------
2984 3411 3886 4605 
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(b) The aggregate installed generating 
capacity in the Region which was 33,0 
MW at the boginniI\g of the Fourth 
Plan is expected to rise to 5993 MW by end 
of 1973-74 which will be adequate to 
meet a total demand of 4165 MW. In 
order to meet the anticipated deficits 
during the Fourth Plan Period, the 
Baira-Siul HE Project wi th an installed 
capacity of 200 MW and the Bhatinda 
thermal project wi til an installed capaci ty 
of 2::W !\1\V have b('cn sancl iont'd for 
implementation. 

Increase in Inter-State Di"pntes over 
Rivers 

:;628. SHRI R. K. BIRLA : Will the 
Minister ofIRRIG'\TION AND POWER 
be pleased to state: 

(a) whether it is fact that the inter_ 
State disputes. over ri\rers is on the in_ 
crease at present; 

(b) if so. the details of such di<putcs 
and the names of the States which arc 
involved in these disputes; 

(c) since when these disputes ha\,(' 
been lying pending; 

(d) the steps which Government have 
so far taken to settle these d.isputes; and 

(e) whether the Government 
afe contcnlplatillg to declare all the rivers 
in t.he country of nationa.l i o tan ~ 

anu that the Stales control over th ~  

in~  will be takt'n 3\\'ay and if not dlt" 
Inanner in which the,c disputC's are ~ ttl  

Inutually Wilhoul any further delay? 

THE DEPUTY ~n S  I); 
THE MINISTRY OF IRRIGATION 
AND POWER rSHRI SIDDHESH-
WAR PR.-\.SAD) : (a) I" (e). A large 
number of th(, inter-State water 
disputes ha ~ bet'll sattled by nagotia-
tions between the States with the help, 
wherever n a ~ of the Centre. How-
ever, the following thrf'e di;;;putes, which 
could not ~ settled by negotiations, 
have been referred to Tribunals consti-
tuted under the inter-Stale Water Dis-
putes Act, 1956. ftlr adjudication: 

,i) Krishna \Vaters Dispute-Tribunal 
comtitnted in Apirl. 1969. 

(ii) Godavari \Valers Dispute-Tribu-
nal constituted in .'\.pril, 1969. 

liii) Narmada Waters Dispute-Tribu_ 
nal consiluled in October, 196.-). 

A.request has also been received from the 
Government of Tamil Nadu for the 
reference of the Cauvery Waters pispute 
10 a Tribunal. All the aspects of the 
present Cau\'cry dispute are unoer careful 
consideration of the Government of 
India with a view to finding out how the 
present water dispule can be settled. 
A meeting of the Chid "linisler. of 
My,ore, -Tamil Nadu and Kerala is 
also proposed to b·· held ,hortly in this 
connect ion. 

Guide Liaes for ProjectiJls Indian 
Imag., to Foreign Countries 

5629. SHRI R. K. BIRLA : Will the 
Minister of EXTERNAL AFFAIRS be 
plea,ed to state : 

(a) whclher the Union Government 
have issued or is proposing to issue 
ui l~n  to our Ln o ~ in foreign 
countnes to portray India's image signi-
ficantly and purposefully in every walk 
of life "f the count'} to which Ihey are 
acccrcdi tcd; 

(bl if so, the details ,hereof; 

~  whether th ~ i:-any coordination 
~t n our Envoy..; in the neighbouring 
countrie ... to ptirsue our policies uni-
formaly and <multaneously; and . 

(d what S~  arc bcillg taken by 
the Guvernment to en'iure nlaximum 
cHordination among our EIl\'OYS in the 
n i~h hnu n~ countl'!c'i ? 

THE DEPUTY ~ S  ~ THE 
MINISTRY OF EXTER!"AL ~
RS (SHRI SUREl'WRA P.\!' SINGH) : 
ra) and (bl. According to the exigencies 
of intcrr.:).tional situation guideline-" on 
publicity are i ~u  10 our En\'t)p; abj'tJad 
from time to time. The:-.(" in';1 I'llct i'm" are 
confidential. 

~  and (dJ. Government kc\'p is.iuing 
instructions alld policy directions on 
various sublects to our envoys in various 

i~  and sub .. rcgions ill the world. 
\Vith 3 view to oo inat ll~ the a~ti i

tt ~ of our "fission!" in neighbouring 
countries, conferences of Head" of ~li ion  

in particular regions arc held periodically. 
h ~ such conference3 of Indian H.cads, 
of 1\iission<; in (i) South .\<;ia. South 
Ea<t -"-,ia and East A<i2, (ii) West 
A,ia and North Africa, and ,iii) Africa 
(S()uth of Sahara i were held in Delhs 
i"n December, 1968, May, 1969 . and 
December, 1969 reapecliveiy. 




